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wer is not protected at alL Taking 
'advantage of this, the traders are 
forcing the growers to sell a t distress 
prices.

This year, the traders have delayed 
the opening of the market Even 
now, though they have formally open-
ed, they are offering low prices The 
price for a particular grade which 
used to sell at Rs 1000 is now Ks 
500 So, the Government has to take 
steps immediately to protect th«» gro-

w ers by taking their stocks with ad-
vance payment and compelling the 
traders to purchase the stocks at fair 
prices and if they refuse, thPir licen-
ces should be cancelled *

So many telegrams and messages 
have come It is a very serious situa-
tion I appeal to the Government to 
Idke note of it and to to tne nscue of 
the growers immediately

(v) Reported Refusal bv sugar 
Mills to buy sugarcane at officially 
fixed rateg
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I hope, this Government will take 
note of this Otherwise, tomorrow 
>ou must not blame me that ’you did 
not gnng this to the notice of the 
Govememnf


